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(d) if so, steps taken to keep ®
close vigil over the situation tp pre-
vend and conirol commumal rioks in
these sensitive areas?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) The TUnion Government has
advised the State Governments to
review the adequacy and effectiveness
of the intelligence machinery at the
State leve and in sensitive Districts
Towns/Areag ag one of the measures
to control the communal disturbances
and pramole communal harmony.

(b) No, Sir.

(c) According to  the information
received from the State Government
of Andhra Pradesh, there was no
fnilure of intelligence in the recent
communa) disturbances in Hyderabad

{d) Question doeg not arise
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Setting up of Research Laboratories
in Karnataka

1566. SHRI JANARDHANA
POOJARY: Will the Minister of
SCIENCE AND TECHNOLOGY be
pleased to state:

(a) whether Government have a
proposal under consideration to set up
research laboratories in Karnataka;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ELECTRONICS AND
ENVIRONMENT (SHRT C. P, N,
SINGH): (a) The Department of
Science and Technology have no pro-
posal at present to Set up new research
laboratories in Karnataka.

(b) Does not arise,

Military Assistancg to Quell
Disturbances

1567 SHR] RAVINDRA VARMA:
‘Will the Minister of DEFENCE be
pleased to state:

(a) the number of occasiong on
which the military was summoned to
the assistance of civil authorities to’
control situations of law and order in
1980 and in the first six months of
1981; and

(b) the nature of the disturbances
for which such assistance from the
military was taken?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
SHIVRAJ V. PATIL): (a) Army was
summoned to the assistance of civil
authorities in the maintenance of law
ang order on 46 occasiong in 1880 and
on 3 occasions in the first six months
of 1981,





